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No. DJA/Trg./Building Responsive Justice/I958/202$’ 1593, 08"‘ July, 2025
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The Ld. Principal District & Sessions Judge (I-lQs), Central, THC
._. The Ld. Principal District 8: Sessions Judge, East, KKD

. The Ld. Principal District & Sessions Judge, South, Saket
The Ld. Principal District 8: Sessions Judge, West, THC

. The Ld. Principal District & Sessions Judge, New Delhi, PHC
. The Ld. Principal District & Sessions Judge, South-West, Dwarka

The Ld. Principal District & Sessions Judge, North-East, KKD
. The Ld. Principal District 8.: Sessions Judge, North-West, Rohini

9. The Ld. Principal District & Sessions Judge, South-East, Saket
l0. The Ld. Principal District & Sessions Judge, Shahdara, KKD
l I. The Ld. Principal District & Sessions-cum-Special Judge (PC Act) (CB1), RADC
l2. The Ld. Principal District 84 Sessions Judge, North, Rohini

Sub.: Building a Responsive Justice System for the Miirginnlisetl for Mixed Group of
DHJS 8: DJS Ol'fieers.

Respected Sir/Madam,

As per the approved Training Calendar for the year 2025, the Delhi Judicial Academy
shall be conducting a Training Programme on ‘Building a Responsive Justice System for the
Marginalisecl’ for Mixed Group of DHJS & DJS Officers on 02"“ August, 2025 at the Delhi
Judicial Academy.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Annexure ‘A’. The schedule of the programme shall be communicated in due course.

It is requested that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme through your good ofiice.

In case any Officer requires exemption from attending the programme, the Ld. Officer
may move application in advance through the concemecl Ld. Principal District 8: Sessions
Judge. lfthc exemption is required on urgent basis, intimation to that effect may be sent to the
Academy through e-mail, followed by a fonnal application duly forwarded by the concerned Ld.
Principal District & Sessions .ludgc. Attention of the nominated officers may also be drawn to
the exemption guidelines issued by the Hon‘ble High Court of Delhi vide Letter No. 7097-
7! I0/Dl-{C/GAZ./G-3/2023 dated IO. l0.2023, whereby it has been directed that exemption of
nominated Judicial Officers from attending training programmes shall be considered only in
case of extreme exigency such as medical condition etc. along with documentary proof.

The nominated Judicial Officers may kindly be advised not to list any judicial work for
02"" August, 2025, so that litigants and lawyers are not inconvenienced. In case some judicial
work has already been listed, it may be preponed or adjourned accordingly, to the extent
possible.

With regards,
Yours faithfully,

Enc1..' As above Q)’,
_ {Rajesh Kumar Singh)
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Annexur

02”‘ August, 2025

Nomination List of Judicial Officers to attend the training programme on
Building a Responsive Justice System for the Marginalised

for the mixed group of DI-IJS & DJS Officers

Name of Officer Present Posting No District I ,77 7 ; 77 Posting
Place of

,_ Brijesh Kr. Garg District Judge (Commercial Court) l ‘ Shahdara 7 KKD
l\J Anu Grover Baliga District Judge (Commercial Court) , 4 Southll-East Saket
bl Jitendra Singh mi Special Judge (PC7Act) (CB1) l23 *7 _7 t Rouse Avenue

-I2- “ Judge,71-'-'a1nCilyCourt 77 WlNorth-West 77 Rohim
LII

Ileniraj 77 7
Alas Nasal- " A"sr(r'rsc)(rocso)i 7 I nt>rt1i_7 Rohim
Mridul Gupta

S’ ms I I
Addtiona_l7Secretary, DSLS4} 7Rouse Avenue

Manuj Kaushal JM First Class l 4 Central I THC
DivyaGupta l777_ CiviIJudge 7 if SJ Central H THC
Anshul Singh:-1] 7 7 JM First Class 4 West 77 ‘rtilc

__ Sonika I _77 JM riist Class (Mahila cosh) 7 2 Northj-East_ KKD
Kapil Gupta 7 Full Time Secretary,_DLSA North-East ~KIQD

W, Kanil<aJain 7 "1 Full Tirne77Sccretary, DLSA it North-West, R
7 7Deep7a7kshi Rana 7‘7_ JM First Class 3 7 Shahdara 71 77Kl(D

Navdeep Gupta 77 JM First Class (NI ftct) Digital Court 7 l 77South-East 1 S aket-C C orvvasmuss RAINA JM First Class (Mahila Court)’ 4 West_ Tl-IC
Sankalp Kapoor _ , 7 Full Time Secretary, DLSA i Shahdara Kid)
Sul<7riti Singh _ JM First Class (Mahila Court) S South ] Saket

___ Himanshu Tanwar J 7 wMunicipal Magistrate 7 _ South-Westl Du/ark_
Qaurav katariya 7 JM_First Class 7 \1 RohinT Tabassttmlflian , JMFirst Class (NI Act) I IN Saltet

Ms Anjali Singh 7 _ JM First Class (NI Act) ILo-I PI-[CRavisha Sidana ‘ JM FirstClass (NI Act) _7 "T CA TH?
Kahkashan Jabin Attached with PD], South, Saket i South Saket
Manisha Bhau 7777 JM First Class (NI Act) 7 ml Shahdara T KKD
PrithviJo7shi 7 l JM First Class (NlAct7) Digital Court 7 ou - ashLa! Saket

i_ 7 Shiva Parashar JM First Class (NI Act) -l»> _ South l 7 Saket
Sa11yafSingh _ C JM First Class 77 l E 7 CO'\ KKD
Ariba Khan 7 777 7JM F_i7ifst Class (NI7Act) 77 7[U _Sal<et
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Delhi Judicial Academy < dja@nlc.in >
Tue. 08 Jul 2025 2:57:22 PM +0530

To "pdj-west"<pdj-west@ddc.nic.in>

Sir/Madam, ,

Please find attached herewith the letter dated 08.07.2025 alongwith the annexure regarding the
i aforesaid subject and place the same before Ld. Principal District & Sessions Judge, for kind

perusal.

Regards,

Training Branch

H‘. nanhattnfis
I ittitle

DELI-II JUDICLAL ACADEMY
(High Court of Delhi) ~
Sector-I 4, Dwarlta, New Delhi-110078
Ofiice: 011-20892191
Email: ti/'¢l.@tt_t'§,z1z,' dell:1'/ydicjglgcademy@gQ_1_ai'l,Q0111
l'l'2ebsl'te:judiciaIacademy.nic.in
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

No.

TIS HAZARI COURTS : DELHI

I01 A /9 77'
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foruploading on Centralized Website through LAY

-at
I

(_(|___ K“7 /JOTP/Gaz./PDJ West/2025 Dated Delhi the {Z1 72%
Copy forwarded for information and necessary compliance to :- I

The Officer lncharge, Pool Car, Tis Hazari Courts, Delhi.
The Judicial Officer concerned of West District, Tis Hazari Courts, Delhi.
The Branch lncharge, Filing Section, West District, Tis Hazari Courts, Delhi.
The PS to Ld. Principal District & Sessions Judge, West District, Tis Hazari
Courts, Delhi.
The Office of CJM, West District, Tis Hazari Courts, Delhi.
For uploading on LAYERS.

(Alay upta)
Officer-In-charge (Judicial Branch)/'
District Judge (Commercial Court)-O5

For Principal District & Sessions Judge (West)


